FORM A

PURLIC ANNOUNCEMENT

0N 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

1 Fon THE ATTENTION OF THE CREDITORS OF HPCL BIOFUELS LIMITED

- RELEVANT PARTICULARS

rate debtor HPCL BIOFUELS LIMITED
ration of corporate debtor 16/10/2009

T which corporate debtor js incorporated / | RoC-Patna

ity No. of corporate debtor

U24290BR2009G01014927

registered office and principal office (if
debtor

House no. 9, Shree Sadan, 1st floor
Patliputra colony, Patna, Bihar: 800013 IN

nencement date in respect of corporate

12.02.2020

closure of insolvency resolution process

9.08.2020

stration number of the insolvency
as interim resolution professional

CA Nitesh Kumar More, IBBI/IPA-001/IP-
P01087/2017-18/11785

| of the interim resolution professional,

18 Rabindra Sarani, Gate No 1, 7 Floor,

e Board Room  No 701, Kolkata:700001,
g nmore2091@gmail.com
‘to be used for correspondence with | 18 Rabindra Sarani, Gate No 1, 7" Floor,
n professional Room No 701, Kolkata:700001,
' nmore2091@gmail.com
ion of claims 4.03.2020
f any, under clause (b) of sub-section | Name the class(es): Nil
certained erir ution
rofe N.A.
Neb link:
ttps://www.ibbi.gov.in/home/download
cal Address: N.A.
Vatic d the commencement of a corporate
the 020. The creditors of HPCL BIOFUELS

~or before 4.3.2020 to the interim
financial creditors shall submit their
t the claims with proof in person, by
3im shall attra¢t penalties.
J JPP/V S
Nitesh Kuriar More,|BBI/IPA-
- P01087/2017-18/11785
020, Kolkata
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